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Shri Samar Guha: In the statement
made by the External Affairs. Minis-
ter he ha§ stated quoting the Morn-
ing’ News, Dacca that the priest was
assassinated by some dacoits, It 1is
not correct. Secondly, it is stated
that the government have not receiv-
ed any information regarding the
reported destruction of the ancient
Buddhist Vihar. It is also not cor-
rect. With your permission, I will
Place on the Table a paper called
Jagaran....

Mr, Deputy-Speaker: Whatever
your information is, you put & ques-
tion on the basis of that informa-
tion. You are permitted to put a
question. I will not allow the other
documents to be placed on the Table
of the House,

Shri Samar Guha: The question is
(a) whether with a view to work out
two objectives of the Pindi Plan,
firstly to make infiltration route of
the Naga and Mizo hostiles to their
training camps in the Chittagong
Hill Tract area safe and secure and
secondly to mischievously confuse the
vigorous autonomy movement of the
East Pak, people against Pindi domi-
nation by spreading communal pas-
sion atrocities on Buddhist minorities
had been committed and recently
intensified by Pro-Ayub elements to
squeeze out the Chakma people
totally from this strategic area of
Hill Chittagong and (b) whether the
Chakma community of the Chittagong
Hill Tract Area which is situated
adjacent to Assam and Tripura,
constituted 97 per cent of the local
population at the time of partition
and whether nearly 37,000 Chakma
have been squeezed out since parti-
tion. ...

Mr, Deputy-Speaker: It will be
difficult for the Minister to follow sp
many questions and then ganswer

them, I am unable to follow the
question.

Shri Samar Gol: mag,
quesgion and (¢)' W the d?;r'

"o fadia will miake an effobt

to mobilise world' opinion, partieular-
ly of the Buddhist countriey at pre-
sent, against politically motivated
atrocities engineered by Pro-Ayub
elements on the Buddhist and other
minorities of East Pakistan?

Mr. Depuiy-Speaker: The hon.
Minister may answer one question,

Shri M. C, Chagla: May I take the
last question which is a very impor-
tant question: whether we mobilised
world public opinion against what is
happening in Pakistan, We have
informed all the Buddhist countries
of Southeast Asia about what is hap-
pening to the Buddhist minority in
Pakistan. By a curious irony Pakis-
tan has decided to call an interna-
tional Buddhist conference in Dacca
in 1968. We have drawn the atten-
tion of the Buddhist countries that
this is merely window dressing and
we have pointed out to them how the
Buddhist minority has been treated.
As far as we are concerned, we have
mobilised public opinion,

Mr. Deputy-Speaker: We will take
up the half-an-hour discussion,
17.59 hrs.
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Shri Bedabrata Barua (Kaliabor):
Sir, the progressive decline in the
area under sugarcane shows that the
cane price as it is now fixed is rather
low and land is being shifted {for
other purposes. At the same time, I
would also rather accept the proposi-
tion that even the mills are closing
down—in Assam one mill has not
been able to get enough supply of
sugarcane—due to low recovery of
sugar from the sugarcane of Bihar,
U.P., Assam and other States, Will
the Government consider the ques-
tion of providing irrigation in these
areas because irrigation has some con-
nection with the recovery content of
sugarcane? I would like to know
whether the Government will provide
irrigation facilities and also raise the
price of sugarcane because at present
it is the most uneconomic price and it
would not sustain the industry, I
would also like to know whether the
Government is also thinking of par-
tial decontrol because it has all its
concomitants. They have said that
they are considering, but I would like
them to clarify the position and whe-
ther Government is thinking of devis-
ing a method for it. There are strains
of high recovery cane. They are not
only at the experimental stage but
they have actually been obtained. I
would like to know whether it is pos-
sible for the Government, while giv-

will be bonus and all that.
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Shri D, C, Sharma (Gurdaspur):
Mr. Chairman, sugarcane policy has a
four-fold objective. The question I
want to ask is this. What is the
mechanism for arriving at the price
of sugarcane which should be remu-
nerative to the farmer, which should
be economical to the factory owner
and which should be reasonable to the
consumer? May I know how many
times this mechanism of arriving at

the formula of the price of sugarcane
has been revised so far, and whether
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the Government is going to revise it
1n the near future, so that the farmers,
the consumers, the interests of the
foreign exchange and the interests of
the people who make sugar, khand-
sari and gur are properly coordinated?

Shri N, K. Somani (Nagpur): Sir,
one of the main reasons that have led
to the ruin of the sugar industry is
the way in which the Government of
India have been temporising on this
matter, The low sugarcane price and
not only the natural drought but the
drought of timely and purposeful
policies at the Government of India
level have been mainly responsible
for it. 1 charge that there are politi-
cal considerations in this maller so
that there is no regulation of the
clandestine and illegitimate operators
of gur and khandsari all over India
to the detriment of the sugar indus-
try just as the recent studied silence
of the Government of India when not
a single person of this brilliant
galaxy of co-operators raised his
voice against the black-mailing atti-
tude of the Maharashtra co-operative
sector when they withheld the sup-
plies of sugar from the city of Greater
Bombay for six weeks—not one of
them raised their voice because there
are political considerations, because
the Chairman of the Maharashira
Pradesh Congress Committee is acti-
vely in it—he is the Chairman of
the Maharashtra co-operative comp-
lex. I would like to ask the hon.
Minister when he would rid himself
and the Government of India of all
political considerations and take a
decision in a business like manner.

Shri D. N, Patodia (Jalore): The
solution of the problem, in my opinion,
lies in evolving a system which takes
care of four principal objectives by
which the farmer gets a fair price,
the production that we get is the
maximum, the subsidiary industries
like distilleries get proper raw mate-
rials and it brings adequate revenue
to the State. I believe that the main
problem has arisen on account of
only 30 per cent of the industry being
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controlled by prices; 70 per cent of
the cane is being consumed by gur
and khandsari in respect of which
price of cane is not controlled. There-
fore productivity has gone down, the
revenue has gone down and the
subsidiary industries are not getting
the raw materials because the cane is
diverted from sugar to khandsari.
May I know, therefore, whether Gov-
ernment will take into account this
particular factor of 70 per cent of
the sweetening agents being not con-
trolled and if the Government finds
that 100 per cent control of the
swcelening agents price is not pos-
sible, Government would give a
serious thought to it that it must be
100 per cent decontrol by which
sugar can be produced more, excise
duty can be collected and we can
feed our subsidiary industries so that
we may not have to import industrial
alcohol which we are doing this year!

16656

Shri S. S, Kothari
The scarcity of sugar is the direct
consequence of the halting policy
which has been followed by Govern-
ment during all these years, Rather
than go into details, I will just sub-
mit that the legitimate way out of the
impasse is to have certain integrated
measures. Certain hon. Members
have suggested that sugar should be
decontrolled. I would submit a corol-
lary to it. It should be partially de.
controlled. Thne rationing system in
certain cities has to be continued and
sugar has to be supplied to the ration-
ing system by the mills despite de-
control. That means, it should be
restricted de-control and modified to
that extent.

(Mandsaur):

Secondly, the sugar factories should
be encouraged to develop their own
cane farms. That is a very impor-
tant point.

Now I come to the most important
point, and that is the question. Would
the Government agree to reduce
excise duty on sugar?

Shri Ranga (Srikakulam):
the most important thing.

That is
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8hri 8. S, Kothari: Would the Gov-
ernment agree to reduce excise duty
on sugar to enable the sugar indus-
\ry 10 pay nigher prices to the sugar-
cane cultivators? Finally, is it pos-
sible for the Government to enforce
excise duty on khandsari and gur
wroducers?

Shri Ranga: No, no.

Shri S, S. Kothari: In my opinion
these four integrated measures are
necessary Would the Government
consider bringing in these four inte-
grated measures?

Shri S. M. Banerjee (Kanpur): 1
would like tc know whether the hon.
Minister is aware that both the U.P.
Government and the Bihar Govern-
ment have recommended to the Cen-
tral Government that the sugarcane
price should be fixed at Rs. 3/- and,
i so, whether the Government has
taken any decision and, if not, whe-
ther thev are likely to announce the
decision during this session itself, 1
want to know  whether they will
rnme %o a filnal decision and stop
swinging between control and de-
control like this. Let them come to
some final decision.
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Shri Shev Narain (Basti): Allow
me to put a guestion, Sir.

Mr. Chairman: His name is neither
in the list nor he has sent any chit
to me. Still he is so impatient.

Shri Sheo Narain: We are main-
taining the quorum here .., (Inter-
Tuption).

Shri S, Kandappan (Mettur): Sugar-
cane is a tropical crop. In the south
which is more tropic, even with our
best effort, we are able to get about
50 to 60 tonnes per acre whereas with
the best efforts of the Central
Government in the north, they are
able to get only 15 to 20 tonnes per
acre. I am really in sympathy with
the sugarcane growers in the north,
According to me, the issue wvaries
with different regions and the Gov-
ernment has, of late, realised it.
They have appointed a com-
mittee to go into the problem of
sugarcane industries in the South and
in Deccan. I have recently read in
the papers that the committee has
submitted its report. I would like
to know from the hon. Minister about
the recommendations of that com-
mittee and whether they are going
to implement those recommendations.
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FqC 0.1 % fad g dar AT oY, W
27 47 ¥ 9w 8. 6 dar fear W

Mr., Chairman: The hon. Minister.

Shri V. Krishwamoorthi (Cudda-
lore): Sir, allow me to put a ques-
iF'tion.

i Shri Sheo Narain: Sir, I also want
"to put a question,

Mr, Chairman: The rules do not
allow it. ] was quite lement, I
allowed even those who sent me
chits during the course of the speech
of Shri Prakash Vir Shastri, Kindly
honour the procedure glso.

Shri Sheo Narain rose—

Shri V. Krishnamoorthi: I will put
a question after Shri Sheop Narain,

Mr. Chairman: Even his name i3
not there,

ot frtqragm . wwafy TERY
# smowr T wAqEa g R o
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Shri V. Krishnamoorthi rose—
Mr, Chairman: His name is not there,
The Minister may reply.

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahib Shinde): I am thankful to
the hon. Member, Shastriji, for rais-
Ing this discussion because the hon,
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members ip this House as well as the
public outside are concerned over
the supply of sugar. That is because
there have been some difficulties in
the supply of sugar during the last
few months, Though the discussion
has been very brief a wide fleld has
been covered; various aspects of the
sugar policy have been referred to
by the hon. members..... .

Mr, Chairan: There are a number
of questions which are not within
the scope of the point raised by
Shastriji and which are also mnot
within his jurisdiction. 1 would,
therefore, request the Minister to be
brief and answer those questions
which are within the cognizance of
nis Ministry,

Shri Annasahib Shinde: I shall be
very brief. 1 will finish my reply
within three or four minutes, I do
not want to take the time of the
House,

I was referring to the point that
the observations made by the hon.
members today on the floor of the
House would be useful to us in for-
mulating our policies. There has
been a criticism that there has been
some delay in announcing the Gov-
ernmenti’s policy in regard to sugar-
cane and sugar, in general. I quite
agree and concede that there has
been some delay. But being a fede-
ral State, naturally we have to go
through the consultation process; we
have to consult the State Govern-
ments. We were awaiting their re-
plies, We also consulted the Chief
Ministers. Being an economic deci-
sion of considerable importance, we
have to glve a considerable thought
to this matter. I am gure that, in
the near future, the decision would
be announced. I hope that it should
be possible to gnnounce the decision
of the Government in the current
session of the Parliament.

Mr. Shastri referred to somg im-
portant aspects of the sugarcane
problems gnd the sugar problems. He
referred to the steep fal] In acreages,
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‘'he ngures wnich ne produced a.e
\Ug Decause ey ale alsu  corro-
vorated py the iuormation which has
been conveyed to us by the various
Dldie Guvernments, He particliarsy
reterreq to the steep fall in the
acreage in U.r. He tried to blame
the overnment that the Govern-
ment did no. formulate an appro-
priate policy and that was why there
nhad been a steep fall in acreage. 1
dp not at all agree with the conten-
tion of the hon. Member because
the facts belie that contention, We
pursued a very appropriate sugar-
cane price policy during the last few

years and that is why, the cane
acreages went on increasing, For
instance, I may refer here to an

observation of the Agricultural Prices
Commission. They say:

“Besides, gver the period
1952-53 1o 1964-65, the acreage
under sugarcane 1n the country
increased at the compound rate
of 4.039, per annum while the
corresponding increase under
foodgrains was only 0.98%."

That means that the cane acreage
increased at p faster rate than the
acreage under foodgrains. This
shows that the price policy with re-
gard to cane was more gdvantageous
to the farmers. That is why we
thought that the cane acreage should
not exceed 65 lakhs of acres by the
end of the Fourth Five Year Plan, but
in fact, in the year 1964-65 itself, we
reached the figure of 67 lakh acres
in the country. When wa are pass-
ing through a very difficult situation,
it would not be to our advantage to
allow a considerable acreage of land
to come under sugarcane cultivation.
Of course, I do agree that the sugar
industry is a very important industry
and it comes next to the textile in-
dustry in our country and about a
lakh and a quarter employees are
employed in this industry and mil-
lions of our farmers depend on the
sugar indusiry. I could see that unless
we have an - appropriate sugarcane
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price policy it will not be possible
for us to ensure adequate supplies of
cane to the sugar factories, All
along, our approach has been to
see that the sugarcane growers
are paid a remunerative price, and
I am quite sure that whatever the
decision of the Government may be
in detail, we shall see that a remu-
nerative price is announced and by
and large the sugarcane growers
would be satisfieq with the sugar-
cane price which will be announced
by Government.
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Shri Annasahib Shinde:
already referred to that.

I have

Shri 8. 8. Kothari;: What about de-
control, partial or complete?

Shri Annasahib Shinde: There have
been various suggestions about de-
control, partial decontrol, restriction
on Khandsari and jaggery ete. All
these suggestions have been made by
the various State Governments also.
But the gifficulties are inherent in
the situation. For instance, one of
the suggestions was that there should
be a ban on movement of jaggery
from the surplus States. The deficit
States have their own difficulties and
they say that if there is a ban on
movement of jaggery then those defi-
cit States where jaggery is not pro-
duced will have difficulties. All these
factors will have to be taken into
consideration.

Moreover, there are strong infla-
tionary tendencies in the country
which alsp have got to be borne in
mind. We have been supplying sugar
at controlled price to the vulnerable
sections in the urban areas. If all of
a sudden we decontrol sugar, it will
affect those people and the cost of
living index would also Increase
So, we have to take all these factors
into consideration,

I may submit that all the sugges-
tions made by hon. Members will be
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policy which will be formulated and
announceq by Government will be in
the wider national interest and in
the interest of the growers and con-
sumers etc. I think I have dealt
with all the points....

Shri Anantrao Patil: What about
the allegation made by Shri N. K.
Somani about the co-operative sector
in Maharashtra?

Shri Annasahib Shinde: I need not
go into those details. I would only
refer to Shri Bedabrata Barua’s point
that sugar factories were....

Shri V. Krishnamoorthi: What
about the report of the committee?
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Shri Annasahib Shinde: The report
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is ynder active consideration. We
are considering it.
Shri Randhir Singh: What about

sugar to the villages where about
30 to 40 crores of people live?

Shri Annasahib Shinde: It is only
recently that we had received that
report. We shall examine that re-
port in consultation with other Min-
istries and we shall come to a deci-
sion,

18.38 hrs.

The Lok Sabha then adjourned till
eleven of the Clock on Thursday,
August 3, 1967/Sravana 12, 1889
(Saka).



